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BISHNU PADA DAS
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UNION OF INDIA & ORS.
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O R D E R

LY

Inl. this rﬁiscellaneous application one Bishnu Pada Das
has sought for impleadment as brivate respondent in OA 1135/97. The
ap‘pliéant in the éforesaid-OA has no objection to the éaid impleadmeqt'
Therefore, the prayer is allowed. Let the name of this miscellat;eous
~applicant be incorporated in the original application. A copy‘of
the original applicatin be served on the added respondenfs. Reply,
if any, will bDe filed by' the added respondents within four weeks.

Elic oM
The , respondents shall/\file their reply within four weeks. The

K

T . miscellaneous applicatih stands disposed of accordingly.
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